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(b) Afforestation and allied IICtiYIIIea are being carried 
out in the State under various ..... plan and centrally 
sponsored schemes. An externally-aided Integrated 
Forestry Development Projec:1, supported by Overseas 
Economic Cooperation Fund, Japan, Is also under 

Implementation since 1995-96. 

[English} 

Widening of NMIonaI Hlghway-U 

851. SHRIVIJAY SANKESHWAR: WHI the "'er 
of SURFACE TRANSPORT be pleuecl to 118te: 

(a) the action taken with regard to the Itrenglhenlng 
and widening of NH-63 (Ankola to Jotadralhl between 
HubU and Gadag) 80 far; and 

(b) the time by which this tuk Is likely to be 
accomptished? 

THE MINISTER OF STATE IN THE MINISTRY OF 
SURFACE TRANSPORT (DR. DEBENDRA PRADHAN): 

. (a) and (b) An estimate for widening without Itrenglhenlng 
In Km. 140 to Km. 157 In Hubli-Gadag SectIon of NH-63 
has been sanctioned by the Ministry for Re. 358.23 LaIch. 
The work is targetted to be completed by the year 2001. 

[Translation} 

lnapectlon eha .... br LPG Df8lrfbulon 

852. SHRI PUNNU LAl MOHAlE: WIll the Minister 
of PETROLEUM AND NATURAL GAS be pIeaaed to 
state: 

(a) whether the LPG distributors of various oil 
companies are charging Re. 100 InItMd of Re. 20 .. 
inspection charges of gas stoves; 

(b) if so, the facts thereof and reasons thereto; and 

(c) the steps taken by the Government to check the 
activities of LPG distributors In the country who are 
charging extra on inapectlng gas stoves? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS AND THE MINISTER 
OF STATE IN THE MINISTRY OF PARUAMENTARY 
AFFAIRS (SHRI SANTOSH KUMAR GANGWAR): (a) Y., 
Sir. 

(b) The eaJtier chaIgea for the In8pec:tion of hot pIataa 
and fittings, etc. to ensure conformity 01 B.I.S. 
specifications have been revised from Rs. 201- to 
Rs. 1001- on Industry ba8i8 from 21.1.1999 from thOM 
proapectIve customers who are purchuing the hot plate 
from the open market. 

(c) ON Companies conduct elaborate and regular 
aurprIae checka and Inspedion of their LPG Distributors. 
Subble action Is taken agalnat the distrtbutore who are 
foI.I1d /nduIpIg in various ~ inoIudIng forced 
.... of hot plate. The customers are free to purchase 
hot plate from the open 1TI8I1cet. 

(Eng/WIJ 

AegulMulion 01 Contract ~ In ONGC 

853. PROF. JOGENDRA KAWADE: WUI the Mlnilter 
of PETROLEUM AND NATURAL GAS be pleased to 
Itate: 

(a) the number of contrect labourers engaged for 
sweeping, cleaning, clerical job etc., regulariHd by 011 
and Natural Gas CommIaaIon .. per the orders of the 
Supreme CouIt; and 

(b) \he number 01 empIoyMa out of them belonging 
to Scheduled CastMlScheduIed Trtbea and OBCa? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PETROLEUM AND NATURAL GAS AND THE MINISTER 
OF STATE IN THE MINISTRY OF PARUAMENTARY 
AFFAIRS (SHRI SANTOSH KUMAR GANGWAR): (a, and 
(b) There is no Supreme Courts Order cllWCting ONOC 
to r.guIariIe the contract Labourers engaged for IWMpIng, 
cleaning, clerical job etc. Hence, no luch contract 
Labourer has bHn regulariMd by ONGC. 

Public Talephou .. In VII .... 

854. SHRI GIRIDHAR GAMANG: WII the MInIItar of 
COMMUNICATIONS be pleaecl to ltate: 

(a) the details of policy adopted for providing pWIIc 
teIapI10Ma to Pancf1eyat Headquarters, big vllagea end 
the rural cluster villages during EIghIh Five Year Plan 
and proposed for Ninth FIve Yeer Plan including the 
targets fixed and achievement mede by the 
TeIecommunicIIIt DepMment In .,. AIgaId; 

(b) whether there was some delay In the 
impIemei .1atIo.1 of the poley due to 101M policy changes 
by the Government with regard to the village teleptionea; 

(c) • 10, the detaIII thereof; 


